FORM LD-9

APPLICATION FOR EXTENSION OF TIME IN WHICH TO APPLY FOR THE REGISTRAR’S DIRECHON
FOR THE ADVERTISEMENT OF AN ASSIGNMENT OF LAYOUT-DESIGN OTHERWISE THAN IN
CONNECTION WITH THE GOODWILL OF THE BUSINESS

[Section 22 Rule 53(2)]

Application is hereby made by’ for extension of time of? —— month(s) in which to apply for Registrar’s
directions for the advertisement of an assignment of the following layout-design otherwise than in connecuon ‘with the
goodwill of the business in which it* has been/was used, namely :—

Layout-design number
The date of assignment was the —— day of — 20—.
All communication relating to this application may be sent to the following address in India

Dated this day of 20—,

To .
The Registrar of Semiconductor Integrated Circuits Layout-Design,
The Office of the Semiconductor Integrated Circuits Layout-Design Registry at®

Insert the name and address of the assignee (applicant).
Insert “one”, “two” or “three”.
Strike out words not applicable.

Signature of the applicant or his agent (legal practitioner or registered layout-design agent or person in the sole and regular employn:mll
of the applicant. See section 84).

B B

5. State the name of the place of the appropriate office of the Semiconductor Integrated Circuits Layoui-Design Registry. See rule 4.



